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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH, KOLIKATA 

PARTICULARTS QF THEPPLICANTS: 

Krishne.ndu Ghosh son. of M.ilankanti Ghosh,, aged about 38 ears, 

working as Mazdoor, residing at Village Sukanta Nagar, I.O. - 

Fludbud, District - Burdwan (W.B.) 

liankini Mondal, son',  of Sadhan Kumar Mondal, aged about 3$ 

years, working as Mizdoor residi.ig at Village and Post Office - 

Kota, District - I3u,rdw;an (W.T.) 

Partha Dutta Choudhpry, son of D.ilip Dutta Choudhuri, aged about 

35 years, working s Mazdoor, residing at Vil.l - Swa ru panand.i 

Pall',', P.O. - l3udhud,. District - Burdwan (W.}3.) 

iiswanath Ghosh,son of Bhairah Chandra Ghosh, aged about 35 

\:ears, working as M,azdoor, residing at Village Gopemahal, P.O. 

londia, District - Burdwan, ('NB). 

anjov Kumar Ghosft son of IN C1k4 . Ghosh, aged about 33 vear, 

	

1 	 working as Mazdoor,'residing at Village Gopernahai, P.O. - Rood i. 

District - Burdwan ('N. B.) 

H.aradhan Saha, son of late Anil Kurnar Saha, aged about 52 years, 

working as MIa.zdoor, residing at Viii. Nachan.hati, P.C. -. Radhi 

Mohanpur, Dist - Bankura (W.B.) 

	

( 	7. Sanjit Ku mar Girl, son of 1K 1< Gin, aged about . 	years, working as 

N'lazdoor, residing a Q/No. A/7j24(D)Civil Line, Q/No. P.C. 

'a nagarh (Sub), W13 713420 

Sudhano' Ghosh, son of Ni.mai Ghosh, aged about 41 

working as M.azdoor, residing at Viii. Gopernahal, P.C. - Rood a, 

District - Burdwan (W.B.) 

Chandra Nath Pal, son of Late Chandi Charan Pal, aged about 35 

\ears, working as Mazdoor, residi.i.ig at H.amid Enc. lavr. Q!Ni. 

P/i 82(4), New Building, 'A' Type, Pin 713420, P.O. Panagarh (Su b. 

I.)it. - 13u.rd wan (VV.B.) 



-tr 

10. Akshoy Kumar Mtdal, son of Lakshrnipada Mondal, aged about 36 

years, working asi4azdoor, residing at Village - Palashhon, P.O. - 

Baktarnagar, Dist. ;:Burdwan (W.B.) 

11.3 Rudra Murty, s.of late B Baira.gi, aged about 37 years, working 

as Mazdoor, residg at ViU. Budhud Kulu Pukur, P.O. - Budhud, 

District - BurdwaiW B) 

12. Dehabrata Sadhukhan, son of Shaktipada Sadhukhan, aged about 36 

years, working as t1DC, residing at Kurnkum Villa, Near Girl Hligh 

School, Manaka.r Road, P.O. Budhud, District - Burdwan (W.13.) 
713403 

Joy Kurnar Das, son' of Narendra Nath Das, aged about 39 years, 

working as UDC,residing at Vifl. Rabithirtha, P.O. - Budbud, 

District - BurdwanV.B.) 713403 

Adwaita Patra, son'bf Kanailal Patra, aged about 32 years, working 

as FED, residing at.Kota More., P.O. Panagarh, District - Burdwan 
(W.B.)713420 

iKaushik Ku.mar Gd'sh, son of late Nji ai Chandra Ghosh, aged 

about 38 years, working as F/Man, reiding at Viii. Sukantanagar 
(W), P.O. Budbud, Iistrict - Burdwan (W.B.) 713403 

Apurha Bhui, son of Jitendra Nath Bhui, aged about 37 years, 

voikmg as F/Mai1, residing at Asubad, Rahindia Pall (\ 

Dhandahag, p.O. - tfi.rai, Durgapur - 3, Pin 713203, W.B. 

17.Somesh Chandra Gish, son of late Sannyai Charan Ghosh, aged 

about 37 years, working as FED, residing at Viii. Tatorhandh, P.O. 
Dwar.nory, District Burdwan (E), (W.B.) 

18.Sanjay IKuniar Rai, son of Radheshyam Rai, aged about 39 years, 

working as FED, reiding at BUDBUD Sindigate, P.O. - BudBud, 
Dist - Burdwan (E),t3403, (W.13.) 

. 19.Suniit ghosh, son ofIMe Bhjrn Chandra Ghosh, aged about 39 years, 
working as F/Man, 	iding at Viii. Pandudaha, P.O. 7 Rondia, Dist. 
Burdwan (E), 713420W.B,) 

I. 



Ujjai Ku mar Ghh, son of Jitendra i.iath Chosh, aged about 39 ve is, 
: 	

'vor:kiiig as F/M:a.n., residing at Viii Rahithirtha, P.C.•. - Budhud., 
District - Burd 	713403, (W.B.) 

Netai Hazra, s.opf Subal Haz:ra, aged about 37 years, wdrking as 

Cook, residing agVill Saldanga, P.O. - Rondia, District - Bu i 	an 
(\'V.13.), 713420. 

[apas Kuma,r Ghs]i, son of late Padaiachana Ghosh, aged about 35 

veais, working a Safaiwala, residing at Village Gopemahal, P 
londia, District -Burdwan (W.B.) 

23 Debasis Moda1,on of K C Mondal, aged about 39 Ycl] s, 	kin 
as rED, iesidingpt Village - Monkar Yeard, P.O. -  Mankai, Distnt 
* Burdwan 71314i&(W.B.) 

.... ..........APPLJCAJVTs 

1VERtJS_ 

i) Union of Indi4through the S•ectaiy, Ministry of Defence, South 
Block., N e w Déi4 I 

The COmman&nt,  31 FD, Ammunition Depot, Panagrah, Wes 
Bengal, Pin 7oq0 

RESPONDEN7 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

O.A /350/1235/2017 
	

Date of order: 21.11.2017 

M ,A/350/757/2017 

Coram: Hon'ble Ms. Manjula Das, Judicial Member 

For the Applicant(s) 	: Mr. A. Chakraborty, Counsel 

For the Respondent(s) Mr. BY Manna, Counsel 

Order (Oral) 

Per Ms. Manjula Das, Judicial Member: 

Ld. counsel Mr. A. Chakraborty appears_f.pr the applicants and Ld. counsel Mr. 

B.P Manna appears for th, eres %fast 

2. By way of thI4A. 

	 0 	
permission to 

move the 0,A1o.0/123 ;27 jc 	 di to thB1 
	

r grievances 

are similar in 	and e 

w 
3. Having reLar 	the fa 

permitted to 

Tribunal (Proc 

e case,
l '."  ' 

a 	licants are 

f(entral J,ministrative 

7/2017 stands 

disposed of. 

Mr. A. Chakraborty Ld. counsel forthe applicants submits, that the applicants 

will be satisfied, if permission is granted to them to file a comprehensive 

representation to the concerned respondent authority, highlighting their 

grievances, and the competent authority is directed to consider and dispose of 

the same within a time frame. 

Ld. counsel for the respondents Mr. B.P Manna has no objection if such 

direction is given. 
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6. 	Accordingly, the applicants are permitted to •  file a comprehensive 

representation highlighting their grievances to the concerned respondent 

authorities within 15 days. The respondent authorities are directed to consider 

and decide the representations of the applicants within 2 months frOm the date 

of receipt of such representations, and pass a reasoned a reasoned and speaking 

order as per Rules. The decision so arrived at shall be communicated. to the 

applicants forthwith. 

7. Accordingly, the both the O.A.0/r1-2-35/2W7 and M.A 350/757/2017 stand St  
disposed of.  
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